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(b) whether further sums are to be
allotted for the complete rehabilitation of
the East Pakistani Refugees in the Fifth
Five Year Plan?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI K.V. RAGHU.
NATHA REDDY) : (a) Upto 31st March.
1973, an amount of Rs. 191.30 crores has
been paid by way of compensation to
Displaced Persons who held verified claims
and as rehabilitation grant under the Dis-
placed Persons (Compensation and Rehabi-
litation) Act and Rules framed there-under to
those displaced persons who did not file
claims or who came late from the former
West Pakistan (now Pakistan).

Under the Nehru-Liaquat Pact of April,
1950, the migrants from East Pakistan re-
tained proprietary rights in the properties
left behind by them and they could sell,
exchange or dispose of their properties in
any manner they liked. Hence, no com-
pensation was paid to them.

(b) Taking into account the magnitude
of the problem, provision will be made in
the Fifth Five Year Plan for the rehabili-
tation of migrants from the former East
Pakistan.
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t[AcciDENIs IN COALMINES IN BIHAR

308. SHRI V. K. SAKHLECHA : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that during the
last three months serious accidents have
taken place in the coal mines located in the
coal fields of Bihar State, in which a number
of workers lost their lives ;

(b) whether it is also a fact that serious
accidents took place in the coal mines after
their nationalisation and the number of
people who lost their lives in these accidents
was the highest as compared to the number
of people who lost their lives in such
accidents during the last three years ; and

(c) what steps have been taken by
Government for the security of the workers
after the nationalisation of coal mines ?]
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t{THE DEPUTY MINISTER IN THE I
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI G. VENKAT SWAMY :
(a) Apart from the Jitpur Colliery disaster
which occurred on 18-3-73 involving the loss
of 48 lives, there were 13 fatal accidents
killing 14 workers.

(b) No, there has been no serious acci-
dent in coal mines after nationalisation
excepting the Jitpur Colliery disaster ; the
number of persons killed in accidents in
Bihar coalfields was 116 in 1970, 125 in 1971
and 90 in 1972.

(c) Continuous efforts are being made
by Directorate General of Mines Safety to
ensure the effective implementation of safety
regulations in coalfields.]
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[4 MAY 1973]

to Questions 86

-(-{REHABILITATION OF REFUGEES
309. SHRI V. K. SAKHLECHA :
SHRI SHYAMLAL GUPTA : Will the
Minister of LABOUR AND RE-
HABILITATION be pleased to state ;

(a) whether the Government of Jammu

- and Kashmir has submitted any scheme to

the Central Government with regard to the
rehabilitation of the refugees from Chhamb-
Jauriyan-Akhnoor area (Jammu and
Kashmir) and the amount of financial aid
sought for this purpose and the amount
which has been made available to the
Government of Jammu and Kashmir to re-
habilitate the said refugees ;

(b) the number of families out of the
said refugees which have been rehabilitated
by the Government of Jammu and Kashmir
and the Government of India respectively

and the money spent on their rehabilitation ;
and

(c) the time by when the rehabilitation
programme for the remaining refugees is
likely to be completed ?]
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